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+ ey if 5o, what are the reasons
theteol?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): (a) The
proposed Namirup IIT fertilizer project
is currently being processed for final
investment approval. Land needed for
the project has been identifled. The
Fertilizer (Planning and Development)
India Ltd has been chosen as the main
engineering contractor and FPDIL
have negotiated arrangements for ob-
taining process knok-how from abroad
for some sections of the ammonia
plan{, not available with them. The
likely zero dafe for the project is May,
1979.

(b) No, Sir.

(c) Does not arise,
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Coal in Darjecting, W.B,

3152. SHRI RAJ KRISHNA DAWN:
Will the Minister of ENERGY be pleas
ed to state:

(a) whethey Government are aware
that in Darjeeling district of West
Bengal large reserve of crushed or
dust coa] is reported to exist;

(b) ¢ so, ig there gny plan by
Government to use such coal ag fuel
or as raw materialg for certain chemi=
c‘ls; and s

(c) ig there any other proposal by
Government to use these resources?

THE MINISTER OF ENERGY (SHRI
P. RAMACHANDRAN): <(a) Highly
crushed coal as thin, lenticular seams®
of limited extent occurs in Darjeeling
district. A reserve of about 15 million
tonnes of crushed coal has been esti~
mated.

(b) and (c). There are at present no
plans by Coal India Limited to develop
mineg in the area as it is geologically
highly disturbed and the reserves are
also limited.

Working of Engineering Officers

3153, SHRI RAJ KRISHNA DAWN:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to -
state:

(8) 1s it a fact that the senjor inost
engineering officers at AIR. and
Doordarshan stations are still made to
work under programme officers, junior
to them in rank;

(b) i3 it a fact that as far baock as
in 1978, Ministry of Information and
Bmdcastmg had decided that np offi-
cer im ALR. will sdministratively
work under another officer of junior -
ar equal mapk; gnd

(e) whit steps do the ‘Governtyent:.
yropuse to take 10 remove the AORGs~ -

said anomaly as ‘early as possible?

i
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THE MINISTER OF INFORMATION
AND BROADCASTING (SHR! L. K.
ADVAND. (a) to (c). The cadres of
Hngineering sand Programme Officers
being different, there is no question of
inter se seniority between the officers
of these two cadres. Certain adminis-
trative instructions were issued on 2nd
July, 1973 based on the recommenda-
tions of the Chanda Committee propos-
ing certain structural changes without
impairing the unity of Radio Stations
28 a programme producing entity. The
proposed structural arrangements, how-
-ver, could not be implemented as it
involved basic 1ssues of creating
double establishments and the like.
‘However, pending a final decision with
regard to the declaration of an officer
2rom elther of these cadres as a “Head
of Officee”, Director-General, All India
Radio and Director General, Doordar.
.shan have been deciding each case
keeping in view the functionsl necessi-
ties.

Take over of Oll India ytd.

3154. SHRI JYOTIRMOY BOSBU:»
“Will the Minister of PETROLEUM,
~CHEMICALS AND FERTILIZERS be
®leased to state:

(a) when exactly the nmﬂtﬂ::
between Assam Company and
Government of India to finalize the
~dea] for complete take over of the Oll
India Ltd. by the latter started;

(b) whether the dea] hag been
Analized;

(¢) it s0, what gre the salient fes-
“fures;

(d) i the snswer to (b) be in the
negative, when exactly the much.
awaited deal is expected to be fina-~
lised; and
(o) the fortors responsible for the

unususl delay ip remching an agree-
mentt

THE MINISTER OF PETROLEUM,
+CHEMICALS AND FERTILIZERS
* S{SHRY H. N. BAHUGUNA): {(a) Negor

1
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tiations with Burmah Oil foe
acquiring effective Govm;m
over Oil India Limited started m 1978,

(b) No, Sir,
(c} Does not arise,

(d) It 1 not possible to indicate any
firm date at this stage,

(¢) Negotiations are still in progress.

It is not in public interest to divulge
the details.

Issue of Licences/Letters of Intent for
wetting up of Fertilizer Units

3155 SHRI UJYOTIRMOY BOSU:
Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) how many licences|letters of in.
tent issued during 1977 ang 1978 for
settling up fertilizer units in the coun-
try;

(b) total capacity sanctioned,

(c) share of (1) Publc Sector, (2
Indian Private Sector and (3) forelgn
companieg in the total capacity sanc-
tioned; and

(@) particulars of the large businesy
Houses who have been granted letiers
of intent/licencey to set up Yertiliver
plants and capacity sanctioned to
each?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHR; H. N. BAHUGUNA): (a) Eleven
lettors of intent/Licences have been
issued during 1977 and 1078 for petking
up fertilizer units in the country. :

(b} The nzmwes of the companies and
the capacity of finished producis sanc





